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ORDER SHEET OF THE HEARING HELD ON 11.01.2021 

NAME OF THE PARTIES: Shri Vallabh Soni 

V/s 
Enzo Chem Laboratories Private Limited 

SECTION241-242OF THE COMPANIES ACT, 2013 

ORDER 

The Court is convened through Video Conference. 

1. Counsel for the petitioner present. R-2, R-4, R-6 is also present. 
 

Reply has already been filed in the matter. 

 

2. List this matter on 22.02.2021. 
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